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DELAL LuGISLATIVE .LSSEMBLY SECRETARIAT
‘BULLBTIN PART - II
(General information welating to Legislative & other matters)
Monday, January 01, 1995/Pausa 11, 1917 (Saka)

Noe. 234

DETENTION AND RELEASE OF A MEMBER

The following wireless imessage dated 204+12.1995
addressed to the Hon'ble Speaker, Delhi Legislative Assembly

from the Additional Deputy Commissioner of Police, New Delhi
District, New Delhi was received on 01.01.1996 :-~

"I have the honour to inform you that Sh. Jatinder
Kumar @ Kalu Bhaiya, Hon'ble Member of Legislative Assenmbly
N.C.T. of Delhi alongwith -his supporters was detained under
section 65 of Delhi Police ict, 1978 for disobeying the
lawful directions of Police fxom in front of Police Statiom
Parliament Street, New Delhi at 1255 hours today i.e.
20.12,1995,

He was released at 1315'hours from Police 5tation
Parliament Street, New Delhi, the sams da y lees 20.12.1995,."
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